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HIGH COURT OF MADHYA PRADESH, JABALPUR

ORDER

No __3Z /Confdl /2015 Jabaipur, Dated 14™ January, 2015
11-2-69/2011(Pt.-5)

The Madhya Pradesh State Judicial Academy, Jabalpur, High Court of
Madhya Pradesh (MPSJA) is going to organize three workshops under the
approved scheme of Specialised Training Programme in pursuance of the
Guidelines of the Govt. of India for release and utilization of Grant-in-aid
recommended by 13" Finance Commission (FC-XIII).

In this connection 2™ workshop for Advocates shall be organized from
24™ to 27" January, 2015 (from 10:30 am to 05:00 pm) at abolished
“SAT building”, Gwalior in which 52 Advocates will participate whose names are
shown as per list ‘A’ annexed with this order, on following terms and conditions:-

1. The nominated Advocates shall have to report for workshop on

24" to 27t January, 2015 (from 10:30 am to 05:00 pm) at abolished
“SAT building”, Gwalior.

2. The nominated Advocates are directed to appear for the workshop in soberly
dressed uniform (i.e. white shirt and grey-black stripped/white/black trousers in
the case of men and white saree and blouse in the case of women).

3. Nominated Advocates are expected to bring law books (bare Acts).
4. The participants shall be provided with tea and snacks twice.

5. On successful completion of the programme, MPSJA, will provide
“Certificate of participation” to the participants of the workshop.

BY ORDER OF HON'BLE THE CHIEF JUSTICE
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(VED PRAKASH)
vREGISTRAR GENERAL

Endt. No. 33 fConfdi./2015 | Dated 14" January, 2015
11-2-69/2011 (Pt.-5)

Copy forwarded to:-

1. The Principal Secretary, Government of M.P., Law & Legislative Affairs
Department, Vindhyachal Bhawan, Bhopal for information.

2. The Secretary, M.P. State Bar Council, High Court of Madhya Pradesh,
Jabalpur premises for information and necessary action. You are requested
to direct nominated Advocates as per annexed list (52 Advocates) so that
they can attend the workshop as per schedule.

3. The Director, MPSJA, Jabalpur, for information and necessary action.

4.  The District & Sessions Judge, Gwalior for information and necessary action.
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(VED PRAKASH)
REGISTRAR GENERAL
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(Annexure —A)

List of names of 52 Advocates nominated for the workshop to be held
at abolished “SAT Building”, Gwalior.

RIGH COURT OF M.P., JABALPUR

Specialized training programme on Workshop for Advocates

24" to 27" JANUARY, 2015 AT GWALIOR

HAE sTferaa &1 A BT TR TR
1| Sl <R wete | 1335/1997 | " og00820024 |
2 |50 vET A9 RER ~ | 1082,/2000 | 9329839049
3|9 3 peve 1901,/1999 | 9827587332
4 | A ARY 3raTE 3442 /2002 9425112601
5 |4 Wil Rig 106 /2002 9827222365
R ERGEEERET | 2485,/1993 9303358235 |
7| SR g usg | 1209/1993 9303358235
8 |3 I TR W ~ 1300,/1988 9826282347
9 |0 IR HeArR _206/2002 | 9713627793 |
10|40 R feaal ~2725,/2001 8871885564 |
ANEEGERD 3322/1996 9425756730 |
12 | st g9 R gRem 2711 /1998 9826647174
13| A i g4t 1525 / 2004 9893033954 |
14 |30 AU HER TREaR 2995 / 2004 9826267871
15 | &1 <orer et 2009 / 1996 9826761190 |
16 | Gl AR Tl 3179 / 2005 9300060584 |
17| 3% Rraora g 189 /2007 8109982139 |
18| #i dis i gpaar 3295 / 2005 “_Wﬁ&s@:j
19| 5N &9 HAR Mgd 3381,/2004 | 9713326651 |
20 |41 wrehd gAR fard 261,/2005 9893486687
21 |5 AAld HAR TAET 2290 /2004 9826597104
22 |3 R HAR Ber 2058 /1999 9425756056
23 | A 99 Y1 UIeH 734 /1998 8889040323
24 |40 9 R¥g gy 698 / 2006 8435305363 |
25 | 37 aror qroroa B 921,/ 1994 7415713818 |
26 |50 wRa wgaror vk 2048 / 1994 9827565063 |
27 |5 o AR uvsy 719/2004 | 9827209692 |
28 | 0 fRRIST iR arrarer 3029 / 2004 9425108923
29 | 4wy Rig fam 3047 / 2004 9039645198
30 |5t few fig 1714 / 2005 9425712816
31 | il 3FR AR M1 29 / 2005 9907657676




32 |50 e emi 3748 / 2003 9713955114

33 |80 IR wegar 2777/2004 | 9926664930
34 | 40 wora Qe 153 / 2004 9893206671

35 |4l eRfa 99 3403 / 2000 9584963080

36 |5 99 g faen 2387 /1996 9425029426

37 | e BAR I 767 /2004 ' 9826766174 |
38 |5 799 HAR a 563 /1998 | ™ “seessases?

N EERGG 1744 /1993 19893248625

20 |4y Rig g ] 2076,/1998 | 7898662162 |
41 |50 iy e 2226 / 2006 9425711616 |
42|30 WERT vl 1305 /1999 9926516101 |
43 | murd Rfee 2830 / 2007 9425772493 |
44 | = 3w uew 441,/2004 | 0425790577
45 | # 3G GRS 2168 / 1997 9406577080

46 | Y X7 WA foamd 1785 / 1999 9425341360

47 | 2N 919 HAR Pigen 1309 / 2001 9300644063

48 | o0 R et 90 / 2007 9754826008
49 | 1 ORI HAR URIER 1983 / 2001 9893572584

50 |41 dWRA Ms | 1885 /2005 9827215393 |
51 | Sl e RIGOR 31011996 9691986598 |
52 | 3 ol Rig area 3554 /2003 9425335821 |
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